\‘ (.A. No.180/01

| ORDER DATED 3" JULY, 2008

Coram:
Hon’ble Shri Justice K. Thankappan, Member (J)
| Hon'ble Shn CR ,}’ioha’pz- ta, Member (A)
| . .
l o . - - -
| Mr. K.C. Kanungo, 1.d. Counsel appears for the

applicant and submuts that in the hght of the subsequent

development this matter has become inf f&i’sﬁ‘m» Mr. UB.

x
\M ohapaira, 1.d. Sr. Standing Counsel for Respondents is
\

\present.

|

\ Hence, this Onginal Application is dismissed as
infroctuous.  The dismissal of the O.A will not preclude the

apphcant to seek his remedy if #& \available in subsequent

i

L,__-J&C« T

MEMBER (J)




